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GOVERNMENT OF TRIPURA

REVENUE DEPARTMENT

No.F.4(1)-RCC/2014/P-II                                              Dated, Agartala, the 1st December, 2020.

NOTIFICATION

No. 2481   Registered No. N. E. 930.

TRIPURA        GAZETTE

Published by Authority

EXTRAORDINARY ISSUE

Agartala,  Friday,  December  4,  2020  A. D.,  Agrahayana  13,  1942  S. E.

PART--I--  Orders  and  Notifications  by the Government of Tripura,

     The High Court, Government Treasury etc.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.



4

Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.
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Tripura Gazette, Extraordinary Issue, December  4,  2020  A. D.

Printed at the Tripura Government Press, Agartala.
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PART--I--  Orders  and  Notifications  by the Government of Tripura,
     The High Court, Government Treasury etc.
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Tripura Gazette, Extraordinary Issue, March  6,  2026 A. D.
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Tripura Gazette, Extraordinary Issue, March  6,  2026 A. D.

Printed at the Tripura Government Press, Agartala.


